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SHRIK.N. BALAGOPAL.: I would like to know whether the Government is requested
by the corporates for tax exemption on CSR spending. If so, what is the logic behind that

tax exemption? What is the Government’s stand on the request?

SHRIMATI NIRMALA SITHARAMAN: Sir, it was specified a minute ago and I
would certainly be glad to repeat it that there are no tax exemptions provided for CSR.
However, there are 11 specific activities which are mentioned in Schedule VII of the Act,
and on those if they are spending under various provisions of Income Tax Act, there are
exemptions given. But those are specified 11 activities which are very clearly laid out. It is
only for those that there are exemptions. There are no special or additional requests from

the companies to us about giving more exemptions.
ASHA karmi workers

*486. SHRI BHUPINDER SINGH : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the total number of ASHA karmi workers in the country;

(b) whether they have been given or will be given all the benefits like those to

Government employees; and
(c) ifso, the details of their service conditions?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN) : (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) Currently, there are 8.95 Lakh Accredited Social Health Activists (ASHAs)
selected under the National Rural Health Mission (NRHM).

(b) Under NRHM, ASHAs are given performance based incentives in line with
their role as honorary volunteers. There is no proposal to give them benefits

like Government employees.
(c) Does not arise in view of (b) above.

MR. CHAIRMAN: Question No. 486. ...(Interruptions)... Mr. Rajeeve, please sit
down. ...(Interruptions)... Please don’t shout like this. ...(Interruptions)... There is a system

by which names are taken up. ...(Interruptions)...

SHRI BHUPINDER SINGH: Sir, minimum awareness in life does not require any
educational qualification. FHTIfT FEIGY, ST 3MTLATHHI &, Y AR <20 H I8 Bl A AXh
I 37U BTH PR IE1 1 HAT Sf1 7 377 [T I8 A9 IA11 & b 1000 &1 WTYeI=I ared 7t
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MR. CHAIRMAN: What is the question?

SHRI BHUPINDER SINGH: The question is that this should contine, especially in

the tribal areas, in the undeveloped areas. ...(Interruptions)...
MR. CHAIRMAN: That is a suggestion, not question. ...(Interruptions)...

SHRI BHUPINDER SINGH: Yes, Sir, this is my suggestion that this should continue.

...(Interruptions)...

MR. CHAIRMAN: Thank you. You have made your suggestion. ...(Interruptions)...

SHRI BHUPINDER SINGH: Sir, my question is this. &1 TaTHE SAD] I8 B
& foTg |ra R8T 87 IR, AR GO 9T T8 & ...

Mr. Chairman: Only one question please. ...(Interruptions)...
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Mr. Chairman: Please answer one of the questions posed.
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having revenue network, Panchayati Raj rural development network, the accredited

social health activists’ network and micro-finance network, the accredited social health
activists’ network is the health network. Have the Union Health Ministry studied the
deficienciesofthehealthnetworkandtheuncoveredareas? Arethereanyplanstouplift

them from the volunteer status to the activist status along with the required

emoluments? This is my question.

DR. HARSH VARDHAN: Sir, as far as the deprived areas in terms of health services
are concerned, we have already, in fact, located 184 districts in the country where we are
giving additional support to the State Governments to help them in various facets of the
whole programme. As far as these ASHA workers are concerned, I have elaborated in detail
that they are being strengthened and motivated. In fact, they are being imparted all sorts
of training. Their credentials are being recognized. They are being considered for ANMs,

GNMs and we are giving everything possible to encourage their good work.
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